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Government of fammu and Kashmir
Revenue DePartment

Civil Secretariat, Jammu/ Srinagar

Notification
Jammu, the ' t' 2022

\ o:- - In exercise of the powers conferred by section 6 of the Registratio n Act,

l'x)B (Act No. 16 of 1908) and In partial modification of notification S'O 03 dated

fl,,t of october, 2019, the Government hereby appoint Sub-Registrar' Kathua to

lrcrcise the Powers of Sub Registrar under the said Act within the territorial

rr;diction of Tehsils Kathua & Nagri Parole' District Kathua with effect from 9th of

emtrr,2022

By order of the Government of Jammu and Kashmir'

sd/-
(VijaY Kumar Bidhuri)IAS

Commissioner/iecretary to the Government

Dated: 101. LZ.ZOZZ

Rev/ REV- RegV 7 S I 2022( 7 07 6064)

py to the :-

Financial Commissioner Revenue' J&K'

Joint Sscretary (:rr-), uinisti 
-oi'Home 

effairs' Govemment of India'

Secretary to the Governm""i i"pttt'""t of Law' lustice and Parliamentary

Affairs.
Divisional Commissioner, Jammu'

i;ro".t"t General of Registration' J&K

DeouW Commlssioner, Kathua'

fi:e;;;;;hi;;s, r..chaeotosY and Museums' r&K'

OSD to Hon'ble Advisor (B)'

6ln.iir Munug.r, Government Press' Jammu/srinagar

ir]uu1" s".r"tl,v to Chief Secretarv' l&K'

H;i" il;;iil to Commissioner'5ecretary to Govt' Reve

i/c W"Utit" Revenue DePartment'

nue DePartment.

( Surje€t Singh)

Under S€cretary to th€ Government

\u.\ l,o:'r'


